*

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS),

TIS HAZARI, DELHI
OFFICE OF CHAIRPERSON (ELECTION COMMITTEE),
DBA ELECTIONS-2024

No. /EC/DBA/2024 Dated 03.09.2024

To,

1. The Officer In-Charge,
General Branch,

Tis Hazari Courts,
Delhi.

2. The Officer In-Charge,
Computer Branch,
Tis Hazari Courts,
Deihi.

3. The Officer In-Charge,
Caretaking Branch,

Tis Hazari Courts,
Delhi,

4. The Officer In-Charge,
BMC |
Tis Hazari Courts,
Delhi.

Sub: Implementation of Proximity Setup at District Courts, Tis Hazari
Courts, Delhi.

Respected Sir/ Madam,
This is to request you that the undersigned is in receipt of letter no.
132-138 DHC/Mgt & Coord. Cell-I/BMCC (District Courts) Dated 02.09.2024/
In terms of the aforesaid communication. necessary arrangements
for the provision for :-
() Space identification for setting up card readers with inbuilt controllers and its
subsidiary equipments, |
(D) Site Survey,
(IID Space for seating,
(IV) provision for man power,



L

(V) Provision for security equipments,
(VD) Internet/ LAN connectivity and allocation of IP Addresses, a provision for
eniry of officers of the Agency- SEC Communications etc.

are to be made in consultation with the undersigned.

In this regard, it may be requested that since the preparation of
proximity cards is time bound process, the concerned branches/ officials may
kindly be requested to mobilize their resources at the earliest, in order that the
above requirements are met out.

It is, accordingly, requested that the Branch/ Official concemed,
are issued necessary directions for the above arrangements to be made in

compliance of the communication dated 02.09.2024 ( Copy annexed)

Ymﬁs})incerely,
Encl: As above. N
~~ (Sh. Nikhil Chopra)
Chairperson, Election Committee,
®&03.09:2Y Delhi Bar Association 2024
Copy to- 56[ $ }

1) The Registrar General, Hon’ble High Court of Delhi, New Delhi.
2) The Worthy Presidenlt, Delhi Bar Association, THC, Delhi.
3) PS to Ld. Principal District & Sessions Judge (Hgs), THC, Delhi.

5Y The Dealing Assistant, Website Committee, Tis Hazari Courts, Delhi with
directions to upload on the official website of Delhi District Courts, Tis Hazari
Courts, Delhi.

y to Ld. Principal District & Sessions Judge (West), THC, Delhi.

W
Chairperson, Election Committee
Delhi Bar Association 2024
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Subject bmplementation of Proximits Sctup ot Dethi Hizh Court. District Courts

und Tribunals

Sir Madam,

Lum directed to torward herewsth a copy of letter no. 23 (SIYEE. (EYJED—
I PWTY 1767-H dated 24.08 2024 recewved from Sh Sanjay Kumar, Exc Engineer
(B JED-1 PWD along with capy of an e-mail daicd 23 08.2024 reccived from M/s.
SEC Commumcanons Py [l (vendor fur providing proxmnuty cards) with request to
Provide necessary arrangements Lo prosison for space idennification for setting up
card teaders lers and it subsidhary equipments, site survey, suting
space _allocation, wanpower, securiy of _cguipments. lnlcmcUI..AN___f_:ggﬁ_qt_:_li_vi_h,n
al cmun___]__b_’ll’__guusc.s cniry _of offictals of SEC Comunicalions etc. cic., in

consultation with the Ld. Chamirman, Election Committee constituted in your Court

Complex,
T )
) e rRowr— Yours faithfully
' - : =
ol )
(Sarabjcet Kaur)

Dy Regstrar (Mgt. & Coord. Cell-1)
For Registrar General
Encl.: As above ’
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Y A he Repistenr Geneml,
Delhi High Coun,
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Sl Implementation of Proximity setup at Dethi Uigh Corrt and District Courts.

N Providing Smurt covd-based access control system & des fire enrd system for ndvacates of bipgh
enurt & district conrts

Rel  c-mad Dated 23 OR 2024 receved from Mg S1.C Communiculions Private Lid

Sar.

Mfs. SEC Communications Private Lid. has becn awarded the aforementioned preject, The finn
vide e-mail dated 23.082024 {copy caclosed) has mised certain issues which nchs 10 be resohved for
smaoth andl timely execution of aforementioned project. Most of the issues raised in the e-mail have 1o be
aduressed at the level of court authoritics,

In view of above, it is requested that the necessary directions may be n'ss.u:d 10 :onc_crnc:d
authorities to resolve the issues rised in the c-mail dated 23.08.2024 for smooth end timely exccution of
the afarementioned project.

- Enel: As above
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L. The Chicf Engineer {Judiciary and Projecis), 13® Floor, MSQ Building, New Dethi for kind
infarmation.

2. The Assistant Engincer (E}, Judieiary Elcetrical Sub Division, Delhi High Court, New Delhi for
. iu}‘ormutioa and pecessary setion,
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9 ‘ Sirting space allecation for aur manpower in respective Bar assoostions & mtemet
« connectivily for them

Sccuridy far the Equipments instafled In destpnated area for Election fram the date of
< imytallation {tentative Date 17th O¢tolier 2023 tll the end of the Election on 19th
Octabier 1024)

Ie

Entry petmlsslon In tion'ble high court & dutsiet courts for the SEC COM englnoers
5 1 durng the courte of Implementation and to manage the above activitics en the
i Election day

Provision of connectivity fram [nternet Switch to the Switch deployed for connectivity

b
. 1o Aceess Contral System and its associated devices.

Allgcation of (P address poot for all locations for asslgnment 1o Network Switch and
all related devices.

Allowing the IP Paol for Intarnat Connechvity and Security Policles for access to
internet In the courts
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Sir/Macdam,

Please find allached herewith a copy of this Courl's letter No. 91-116 /DHC/Mat. & Coord. Cell-
I7BMCC (District Courts) dated 17.08.2024 alung with a copy of the Minutes of Meeting duted
0a.08.2024 of the "Canmitiee to conduel Audit of existing Ruies and Measures: (i) To make
Recammendations regarding Seeurily and Disaster Management of Delhi High Court and all the
District Courts; (i) To propose dralt Rules: (iii) To examine exisling Rules on the Issucs and Supgest
Mnendiients”, for information and neeessary action al your end.
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Sir/Madam,

Please find atlached herewith a copy of this Courl's letler No. 91-116 /DHC/Mgt. & Coord. Cell-
1/BMCC (Districl Courts) dated 17.08.2024 along with a copy of the Minutes of Meeting dated
9.08.2024 of the "Coinmiltiee to conduct Audit ol existing Rules and Measures: (i) To make
Recommendations regarding Security and Disaster Management of Dellii High Court und all the
Distriet Courts; (i) To propose dralt Rules: (iii) Ta examine exisling Rales on the Issues and Suggest
Ammendutents”, for information and necessary action il your end.
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1 attachment

From : Vikas Dhawan «J0j-bhmec
ementation of Proximity setup al Dettn High

District Courts and Tribunals
ddc.nic.n>, PD} Office

@ddc.mc.in>, viresh

subject : Impl
Court,
To : PDJ Office HQ <pd)-central@

New Delhi District <pdj-newdelh
Panwar <pdj-east@ddc.mc.in>, pPDJ OFFICF NORTH

WEST ROHINI <pd)-northwest@ddc.nic.in-, RAM
SINGH <pd)-south@ddc.mec.in>, Secrelanat Lo Pr
Distt and S) <pd)-southwest@ddc.mc.1n>, PS to PD)
CUM SPL JUDGE CBI RADC <pd) racc@dde.nic.an>

Cc : ecejed01@gmail.com, sudhir@secconm.n

Si/Madam,

Please find altached herewilh a copy of this Court’s ietter No. 132-138/DHCIMgL. &

Coord.-/BMCC (District Courts) dated 02.09.2024 and endst. No. 139-140/DHC/Mgt. &
its enclosures, on the

Coord. Cell-/BMCC (District Courls) daled 02.09.2024, along wilh
above subject, for your kind information and necessary aclion.

Regards
Management & Coordinalion Cell-! (District Gourl BMCs)

Delii High Court.
i

Afat .,

— letter to all DIs.pdf
604 KB
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